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Tourist Information Ollice at 
\V ellingdon Island 

2038 J Shri A. V. Raghavan: . L Shri Pottekkatt: 

Will the Minister of Transport be 
pleased to state: 

(a) whether the Tourist information 
Office at Wellingdon Island in Kerala 
has been abolished; 

(b) if so, the reasons therefor; and 

(c) whether the State Government 
was consulted in the matter and if so, 
their reaction? 

The Minister of Shipping in tile 
Ministry of Transport (Shri Raj 
Bahadur): (a) to (c). In January 1963 
a reference was made to the Kerala 
Government asking them whether they 
would like to take over the control 
of the Tourist Office at Cochin and 
run it as part of their own tourist or-
ganisation. The State Government 
have replied that they do not propose 
to do so. The matter is receiving fur-
ther consideration. 

Sugarcane Price paid by Factories 

2039. Shri PriYa Gupta: Will the 
Minister of Food and Agriculture be 
pleased to state: 

(a) whether a special officer has 
been appointed by Government to 
fix with retrospective effect the price 
of sugarcane supplied by cane culti-
vators to sugar factories; 

(b) wehther bonus in respect of the 
cane supplied to some factories of the 




